01 Pupers Laid

{Shri K. R. Ganesh}

(4) Ministry of Lsbaur.

(3) Ministry of Tourlam ang Civil
Aviation,

(6) Mimstry of Works and Hous-
ing. ol

[Placed n Library. See No LT-

6783/74].

NOTIFICATION UNDER DELHI SHOPS AND
ESTABLIBHMENTE AcCT

THE MINISTER OF LABOUR
(SHRI RAGHUNATHA REDDY): I
beg to lay on the Table—

(1) A copy of the Delhi Shops
and Establishments (Amendment)
Rules, 1974 (Hmdi and Enghlsh
vermons) publisheg in Notification
No. P. 4(16)/74/CiS/Lab in Dclhu
Gazette dateq the 20th March, 197¢,
under sub-section (3) of section 47
of the Delhi Shops and Establish-
sAentg Act, 1054,

¢2) A statement (Hindi and En-
glish versions) showing reasons
for delay in laying the above No-
tification {Placed in Library. See
No. LT-6734/74).

ANXNUAL REPORTS Or HINDUSTAN ARRO-

NAUTICS LTD., BANGALORE AND BMaRA1

EartH MoOVERs L1p., BANGALORE AND

Navy (Pay & ALLOWANCES AMEND-
MENT REGULATIONS

THE DEPUTY MINISTER 1.{ THE
MINISTRY OF DEFENCE (SHRI
J B. PATNAIK). 1 beg to lay on the
Table—

(1) A copy each of the follow-
ing papers (Hindi and Enghsh ver-
sions) under sub-section (1) of
section 819A of the Companieg Act,
1956, —

(1) Annual Report of the Hin-
dustan Aeronautic; Limuted Ban-
galore, for the year 1972-73 along
with the Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.
{Placed in Library. See No LT-
6735/174).
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{iiy Annual Report of the
Bharat Earth Movers Limited,
Bangalore, for the year 1872-73
along with the Audited Actounts
and the comments of the Comp-
troller and Auditor Genersl there.
on. {Placed wn Ivhr ry. See No
LT-6786/74).

(2) A copy of the Navy (Pay
and Allowances) Amenament Re-
gulations, 1974 (Hindi and English
versions) published in Notification
No. S.R.O. 9-E 1n Gazeite of
Indiag dated the 5th April, 1874,
under section 185 of the Navy Act,
1957, [Placed in Library. See No
1.1-6737/74).

ReEvikew Anp ANNUAL Reromrs orF
TrIVEND STRUCTURALS Ltp,, AND Rarcim
Hreavy ENGINEERING CORPORATION
Lro.,

SHRI DALBIR SINGH: I beg to lay
on the Table a copy each of the fol-
lowing pepers (Hind); and English
versions) under sub-section (1) of
section 619A of the Companies Act,
1956: —

(1) (i) Review by the Govern-
ment on the working of the Triveni
Structural; Limuted, Naini, Allaha-
bad, for the year 1972-73.

(1) Annual Report of the Triveni
Structurals Limited, Nawny Allaha-
bad for the year 1972-73 along with
the Aud ted Accountg and the com-
mentg of the Comptroller and Aud:-
tor General thereon

[Placed 1n Library. See No. LT-

0748/741,

{2) (1) Review by the Govern-
ment on the working of the Heavy
Engincering Corporation Limited,
Ranchi, for the year 1872-73.

(11) Annual Report of the Heavy
Engineering Corporation 14d,
Ranchi, for the year 1972-73 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. |[Placed
mn Library. See No LT-8739/74|.



